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2 THE GAZETTE OF INDIA : EXTRAORDINARY. [Part IE—Skc. 3(ii)]

MINISTRY OF COMMERCE AND INDUSTRY
{Department of Comumerce)
NOTFICATION
New Delhi, the 2nd May, 2003

S8.0. 490(E).—In exercise of the powers conferred by Section 17of the Export (Quality Control and Inspection)
Act, 1963 (22 of 1963), the Central Government hereby makes the following rules to amend the Export of Live Fish (Quality
Control, Inspection and Monitoring) Rules, 2002, namely :-— '

1.(1) These rules may be called the Export of Live Fish (Quality Control, inspection and Monitoring) (Ammdmcnt)
Rules 2003.

(2) They shall come into force on the date of theirpublicaﬁon in the Official Gazette.
2 In the Export of Live Fish (Quality Control, Inspection and Monitoring) Rules, 2002, in rule 16 :—
(a) in sub rule (i), for “clause 97, substitute, “Ruie 9”;
(b) after sub-rule (ii), the foltowing sub-ruie shall be substituted, namely -—
“(iil) The appeal shall be disposed of within thirty days of"its receipt.
[F.No. 6/4/2000-EL&EP]
MVE.C SASTRY, Jt Secy.

Foot Note : The principal rules were published vide Notification 8. 0 478 (E) dated 1st May, 2002 in the Gazette of India
2002, Part IL, Section 3, Sub-scction (i}, which has notbeen amended so far.
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